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Public Distributipp System of Fertili-
ser

5698. SHRI R. S. PANDEY: Wil
the Minister of AGRICULTURE be
pleased to state:

(a) whether ‘Government have
worked out a scheme to set up a pub-
lic distribution system for the distri-
bution of fertilisers at cheaper rate
throughtout the country; and

(b) if so, the main features thereof
and steps taken in this regat;d so far?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB ©P. SHINDE):
(a) and (b). Government have no
proposal for setting up a separate
agency for distribution of fertilisers.
However the policy of Government is
to encourage the maximum possible
distribution of fertilisers to farmers
through public agencies like coopera-
tives and Agro-Industries Corpora-
tions.

As at present, 60—70 percent of all
fertilisers both imported and domestic
is distributed through cooperatives,
Agro-Industries Corporations and
other institutional agencies which are
directly under the control of State
Governments. The remaining 30-—40
per cent is distributeq through non-
institutional channels; But even in
respect of this portion, the State Gov-
ernments receive advance plans of
distribution from the manufacturers
and can orient supplies to priority
areas and for priority crops.

As far as prices are concerned every
effort js being made to make ferti-
lisers available to farmers at econo-
mic prices consistent with the costs
of domestic production and imports.
The retail prices of three important
fertilisers (Urea, Ammonium Sulp-
hate and. Calcium Ammonium Nitrate,
which alsp happen to be relatively in
short supply) are statutorily control-
led and the State Governments have
been given adequate powers under the
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Essential Commodities Act and Ferti-
liser (Control) Order to effect checks
and searches, seize stocks of offenders,
and to prosecute them. The States
have also been given powers to hold
summary trials of offenders,
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